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The House then adjourned for 
lunch at thirty-five minutes past 
one of the clock. 

The House reassembled after lunch at 
thirty-seven minutes past two of the clock, 

The Vice-Chairman (Shri Suresh Pachouri)   
in  the Chair. 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURI): We will now take up   the Zero 
Hour  submissions. 

RH. NON-UTILISATION OF RS. 394 
CROSS  ALLOTTED FOR  D.E.S.U. 

SHRI V. NARAYANASAMY 
(Pondicherry): Vice-Chaiman, Sir, I would 
like to raise an issue relating to Delhi. It is a 
matter of concern that in Delhi, people who 
are living, not in the areas where the Members 
of Parliament are living, but in the urban and 
semi-urban areas, and espscially in the rural 
areas, are experiencing power cuts everyday. 
But, unfortunately, the BJP Government 
which rules  the Capital Territory  of 

Delhi and which was allotted Rs. 394 crores 
by the Government of India for the purpose of 
making improvements in DESU; failed to 
utilise this amount and the funds have been 
surrendered It shows the inefficiency and also 
the lack of experience on the part of the 
Government in not being able to utilise the 
funds for the purpose for which these were 
given. Sir, it was not in the year, 1994-95 
alone, but we know pretty well that even in 
the year, 1993-94, an amount of Rs. 40 crores 
remained unutilised and   the funds lapsed. 

I would like to mention that there are six 
projects; here—Pappankalan I & II, Shastri 
Park, (Nangloi Water Treatment Plant, 
Wazirabad Water Treatment Plant and Rohini 
Extension—I. These are the areas where 
power stations have to be set up for purposes 
of power generation and transmission by the 
State Government of Delhi. But, 
unfortunately, the Chief Minister is busy in 
trying 
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to handle the political activities of the BJP 
alone and is not tackling the problems of the 
people of Delhi as far as electichy and water 
supply are concerned. Sir, I am not making 
any remark, but this is a remark which has 
been made by a BJP MLA. Sir, the Chief 
Minister called a meeting of the officials, had 
discussions with them and told them to 
proceed with the project works. Sir, I would 
like to quote the remark which has been made 
by the BJP MLA, He says, "It seems that the 
DESU officials don't carry out the CM's 
orders." This is the observation made by the 
BJp MLA himself. 

Sir, I would like to further add that two 
committees had been appointed for power 
generation and also for the purpose of 
transmission of power without affecting the 
people of Delhi. One was the Advani Com-
mittee. That Commitee submitted its report in 
June, 1994, but no action was taken by the 
Delhi Government on that. Sir, there was 
another committee, namely, Vasant 
Committee. The report of that Committee is 
also lying on the table of the Chief Minister 
and no action was taken. Sir, every day, the 
people of Delhi are feeling the pinch of 
power failure, especially the people who are 
living in rural areas and also in the semi-
urban areas. It is a very important thing. It is 
quite unfotunate that the State Government is 
not willing to spend and has no efficiency to 
spend Rs.394 crores that have been allocated 
for the DESU. Sir, day in day out, delegations 
of Members of Parliament and also the MLAs 
of Delhi and the Chief Minister go to the 
Home Minister whose Ministry is the nodal 
Ministry and demand more funds for Delhi. 
They go to the Home Minister for getting 
more fund for Delhi. In fact, I supported that 
when    I spoke on    the 

Bill. I supported the move for more 
allocations far sanitation, electricity, water 
supply etc., for Delhi. But unfortunately, 
when the funds nave been given, the Chief 
Minister and the Council of Ministers are not 
able to spend the funds in a proper manner, 
though the funds have been made available to 
them. Therefore, Sir, it is high timee that the 
Government of India intervened and saw to it 
that the funds were properly spent by the 
State Government cf   Delhi. 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURI): Shri Satya Prakash Malaviya. 

 

SHRl VIREN J. SHAH (Maharashtra): 
Vice-Chairman, Sir, Mr. Kohli wants to say 
something on that.    ... (Interruptions) ... 

 
SHRI  SATYA PRAKASH MALAVIYA: 

He should speak only after me.   ... 
(Interruptions).., 

THE      VICE-CHAIRMAN      (SHRI 
SURESH PACHOURI):  He is speaking on 
the matter raised by Mr.  V. Narayanasamy. 
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SHRl V. NARAYANASAMY: Now that 
there is an elected Government with elected 
Chief Minister, DESU is under their control 
... (Interruptions). .. 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURI): Mr. Shah, I allowed Mr. Kohli 
even though his name    was not    there.    
(Interruptions) 

SHRI VIREN J.  SHAH;  Whatever 
you  say,  we     always accept .............    (In. 
terruptions), 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURI): I am not allowing the 
discussion. ... (Interruptions) ... 

SHRI V. NARAYANASAMY: Now, 
the DESU is under their control. 
Efficiency is to be maintained by 
them. It is their job. They cannot 
blame the Centre. When the funds 
are providing the State Govern- 
ment    is  not spending     the     funds. 
They have surrendered the funds. So, it is the 
inefficiecy of the State Government. 
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